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J U D' G M £ N T ( CRaL)

Hon'ble Mr. Justice S. K. Qhaon, V.G.(J) —

The only prayer in this application is that the

respondents be directed to consider the applicant. for

the post of Junior Mechanic in the scale of Rs. 975-1600.

2., A counter has been 'filed on behalf of the respondents.

Counsel for the parties have been heard. If the petitioner /
is eligible, the authority concerned sh all co ns ider his

Case for beir^ given an appointment as a Junior Mechanic

^as expeditiously as possible but not beyond a period of two

months from the date of receipt, of a certified copy cf

this order. In case^ a view is' taken' that the petitioner
<1 1/is not qualified or eligible, reasons s^ouId be given.

3. With these d ir.ec t ions , th is application Is disposed
of finally. No costs.
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